LOVENEET HANDA

Voluntary Liquidator

Innovatiview Finance Private Limited
CIN: U64990UP2024PTC200595
Communication Address: 201, 2™ Floor, Park View Complex 48, near Reliance Fresh, Hasanpur, I.P.
Extension, Patparganj, Delhi 110092

E-Mail Id: liquidation.Innovatiview(@gmail.com
Reg. No. IBBI/IPA-002/IP-N01048/2020-2021/13386
AFA valid upto- 31* December, 2026

FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
[INNOVATIVIEW FINANCE PRIVATE LIMITED]

1. NAME OF CORPORATE PERSON Innovatiview Finance Private Limited
2. DATE OF INCORPORATION OF 05/04/2024
CORPORATE PERSON
3. AUTHORITY UNDER WHICH ROC - Uttar Pradesh 11
CORPORATE PERSON IS Incorporated under the Provisions of
INCORPORATED/ REGISTERED Companies Act, 2013.
4. CORPORATE IDENTITY NUMBER / U64990UP2024PTC200595
LIMITED LIABILITY IDENTITY
5. ADDRESS OF THE REGISTERED OFFICE REGD. OFFICE: Plot No.6 Sector-
AND PRINCIPAL OFFICE 127, Noida, Gautam Buddha Nagar
(IF ANY) OF CORPORATE PERSON 201301 Uttar Pradesh, India
PRINCIPAL OFFICE: NA.
6. LIQUIDATION COMMENCEMENT DATE 23" June, 2026
OF CORPORATE PERSON
7. NAME, ADDRESS, EMAIL ADDRESS, Mr. Loveneet Handa
TELEPHONE NUMBER AND THE 201, 2™ Floor, Park View Complex 48,
REGISTRATION NUMBER OF THE near Reliance Fresh, Hasanpur, LP.
LIQUIDATOR Extension, Patparganj, Delhi 110092
E-mail;
liquidation.Innovatiview(@gmail.com
loveneet.cs@gmail.com
Contact No. 9818664478
IP Registration No.: IBBI/PA-002/1P-
N01048/2020-2021/13386
8. LAST DATE FOR SUBMISSION OF CLAIMS 3™ July, 2026

Notice is hereby given that Innovatiview Finance Private Limited has commenced voluntary liquidation
on 23 June, 2026. The stakeholders of Innovatiview Finance Private Limited are hereby called upon to
submit proof of their claims, on or before 23™ July, 2026, to the liquidator at the address and email id
mentioned against item 7.




LOVENEET HANDA

Voluntary Liquidator

Innovatiview Finance Private Limited

CIN: U64990UP2024PTC200595

Communication Address: 201, 2™ Floor, Park View Complex 48, near Reliance Fresh, Hasanpur, I.P.
Extension, Patparganj, Delhi 110092

E-Mail Id: liquidation.Innovatiview(@gmail.com

Reg. No. IBBI/IPA-002/IP-N01048/2020-2021/13386

AFA valid upto- 31* December, 2026

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, post or electronically.

Submission of false or misleading proofs of claim shall attract penalties.

Loveneet Handa

Voluntary Liquidator

Innovatiview Finance Private Limited

(Under Voluntary Liquidation)

IP Registration No: IBBI/PA-002/TP-N01048/2020-2021/13386

Date: 25" June, 2026
Place: Delhi
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SATURDAY, JUNE 27, 2026

;lh ™ HINDUJAH OUS| NG Fl NANCE LIMITED &t Loan Account Number and Demand Notice u/s 13(2) |Date and Type of|  Reserve Price
-.___1_; Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015. No. Name of Borrower(s) / Co-Borrower(s) /Guarantor(s) Date and Amount Possession EMD
Regd. Offlce: 1501, g, Mew Dehl- 110008 S RIETLE Sk Branch Office : Office No-210/211, Second Floor, Dashmesh Plaza, Sector-20B, NIT, Faridabad, Haryana-121001, Total O/s as on... Bid Increase Amount
d . h- = C
e Email: auction@hindujahousingfinance.com g Loan Account No. DL/BDP/BDRP/A000000073 30/06/2023 And Rs. 62,73,849]- | 2410412024 Rs. 92,10,600/-
Email: investars beiE 1 Website: wew bhargigroug ZRM: Mr. Rakesh Gupta - 9873925255 + RLM: - Mr. Parmod Chand - 9990338759 Mr. DAVINDER SINGH (Borrower) Rs. 62,73.849/- as on 21/06/2023 I:)Symbollic Rs. 9,21,060/-
RRM: Mr. Ravi Shankar - 9999735552 Mr. SUMAN (Co-Borrower) ossession Rs. 10,000/-

s NOTICE OF LOSS OF SHARE CERTIFICATES : . Description of the Inmovable Property: APROPERTY/HOUSE/PLOT NO-837, AREAMEASURING 209 SQ. METER (250 SQ. Yds) WAKA SECTOR-6,

Notice is heraby given that the following share certificates have been reparted to be lost | APPENDIX- IV-A [Refer proviso to rule 8(6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY PART-1, DHARUHERA, TEHSIL&DISTRICTREWARI, HARYANA- 122502

misplaced/slolen and the registarad sharsholder/claimant therefore has raquasted tha E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and| 31 Loan Account No. GR/SKP/SUPR/A000000085 17/05/2024 And Rs. 11,08,229/- 26/05/2024 Rs. 24.31 800/

Company for issuance of duplicate share certificates in lisu of fost share cerlificates: Enforcement of Security Interest Act, 2002 (hereinafter referred to as “the Act”) read with proviso to Rule 8(6) of the Security Mr. RAJNESH KUMAR (Borrower) Rs. 11,08.229 as on 17/05/2024| _Symbolic “Rs. 2.43 180/-

Folio Name of the Cortificata | No. of | Distinctive Nos. Interest (Enforcement) Rules, 2002 (hereinafter referred to as “the Rules”). Mr. MEENA(Co-Borrower) _ _ .POSSESS'?" Rs. 10,000%
Mo, Shareholder | Claimant Mos. Shares [ From - To | Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below-described immovable 2?%‘-’.2‘;‘?? &fg?e;gf?(%vg?éeog’?&%ﬂg’)i T?&W(%Vfggt&"%)ﬁ‘f]:;%3£2k'gﬂaugt1k;|<§ﬁél1 %ﬁ'ﬁgg@ rﬁﬁgﬁ;%@%ﬁﬁﬁﬁ?ﬁ"ﬁ: Bi-aa(gl'% ;%(Sf)cmgggg
- - . . - . . . . . . . i .1(8-0), 2(7-10), 9(8-0), -0), -0), -18), Ki ,Chi in,
DD3458T | DAVE ANANT RATILAL 14311 100 | 2757441-275TH40 EIrOpe_rty rgprtgageﬁ!chilr%e% to thedsg Cu(:(_etd CLed'tor’ Teé)ossesstlo%?ff_ Wh'iq 27881 ggeezn tjl::?n byl_t'rtlﬁ A“I;Ithor'tzesd %ﬁlce; Cthmdu_Ja Near Government Primary School, Bhodakalan, Tehsil Pataudi, District-Gurugram,Haryana-122413
18520 100__| 3179241-3179340 ousing Finance Limited (Secured Greditor) having its Corporate Office at 167-169, 2nd Floor, Little Mount, Saidapet, Chennai - - Loan Account No. GRIKAP/KUNJ/A000000245 & 2110612024 And Rs. 31,563,705/ | 15/10/2024 Rs. 67,486,380

e e e e s ot s ottt e 600 015 and one of its Branch Offices at Office No-210/211, Second Floor, Dashmesh Plaza, Sector-20B, NIT, Faridabad, CO/CPC/CPOF/A00001671 Symbolic .

Any personis) who hasihave and claim(s) n respect of the afarasaid shars certiicates Haryana-121001, will be sold on “As is Where is”, “As is What is” and “Whatever there is” basis on the dates mentioned below for Re. 31,538,705 as on 21.06.2024 | e Re. 8,7%,098

hould lodge the claim in writing with us at the above mentioned address within 15 ryan ’ - - : : Mr._JAIPAL YADAV(Barmower):Mr._ USHA.U(Co-Bomower) ossession Rs. 10,000~

s, iy Sl s vl il li ot iheroafterbe liabiat realization of the amount due to the Secured Creditor from the borrowers and guarantors. The sale will be done by the Authorized Officer| [ Description of the Immovable Property: A Property/House/Plot Khewat/Khata No. 164/196, Mustiil No. 26, Killa No. 11(7-19), 20/1(1-11), 20/2/1(1-10), Kita

e MRS FURRGAUON o ke pODR Lompany il povath ek Jabie through e-auction platform provided at the website: auction@hindujahousingfinance.com and https://www.bankeauctions.com/ 3, Rakba 11 Kanal 0 Marla, of share 119/1980 Bakdar, Rakba 0 Kanal 13 Marla 2 Sarsai, i.e. 400 Sq. Yards, by measuring 52 Foot x 70 Foot, situated at Vaka

ﬁ:_lnlﬂirlﬂ'lr." Sl ﬂhaln‘ o re_?_pe;:tc-f the said E'har; Elergr";::fsg”d Sha!: pr?gﬁfd [?ISE.UEI . . : : : : : Siwana Mauja Kankrola,Sﬁb-TehsiI Harsuru, District(.‘;urgaon, Haryana, India - 122505 o ' ‘ ’
duplic eriificats ce finRule 6 of the 5 o = . -17-

L el e P e P P R M PR L e Date of Inspection of the property 02/07/2026 - 04/07/2026, 14:00 hrs -17:00 hrs Loan Account No. DL/BDPIBDRPIAQ00001023 T3/11/2024 And Rs. 18.91,2281 | 2710212025 Rs. 36,43,200

-y For BHARAT RASAYAN LIMITED EMD Deposition Last Date 14/07/2026, Till 17:00 hrs. Mr. Tej Singh (Borrower) Rs. 19,91,228]-as on 12.11.2024 | Symbolc Rs. 3,64,320-
B4, Date/Time of E-Auction 15/07/2026,11:00 hrs -13:00 hrs Mrs. VINOD DEVI & Mr. DEEPAK (Co-Borrower) | _ TOSSessn | Rs. 10,000
. . - Description of the Inmovable Property: A Property/House/Plot Khewat Khata No. 494/501, Mustil No. 37, Killa No. 21/2/3 (0-17), Kita 1, Rakba 0 Kanal 17
: (Mikita Chadha) Sr. Loan Account Number and Demand Notice u/s 13(2) |Date and Type of| _ Reserve Price Marla, Waka SiwanaMauja Patli Hazipur, Tehsil Farukhnagar, Near Yash Public School, Gurgaon, Haryana— 122506.
Mew DEII‘“ CDI‘I‘IPHH]‘ -s Eﬂ!’f‘tﬂf!l No. Name of Borrower(s) / CO'BorrOWer(s) IGuarantor(s) Date and Amount Possession EMD 34, Loan Account No. GR/SOH/SETN/A000000015 10/03/2025 And Rs. 2955‘179/_ 06/06/2025 Rs. 301671200/-
June 26, 2026 Memb. No. FC310121 ! Total Ofs as on... Bid Increase Amount Mr. HIRENDRA KUMAR KAMAT (Borrower) Rs. 29.55.179/- as on 09.03.2025 Symbolic Rs. 3,06,720/-
1] Loan Account No. HR/GGN/KRNL/A000001105 & 07/08/2025 And Rs. 11,24,557/- 13/11/2025 Rs.14,88,600/- Mr. AMRESH KAMAT & Mrs. KAREENA KAMAT (Co-Borrower) Possession Rs. 10,000/
CO/CPC/CPOF/A000006781, Mr. MUNESH KUMAR (Borrower), | Rs. 11,24,557/- as on 05/08/2025 Symbolic Rs. 1,48,860/- Description of the Inmovable Property: Freehold Residential Property bearing House No. 3839, Unique Property ID New No. 1CWWRGOS and Old No.
Mrs. SUMITRA DEVI W/O BRIJESH KUMAR (Co-Borrower) Possession Rs. 10,000/ 113C284U300, area measuring 66 Sq. Yds., covered area 200 Sq. Ft.,, Must. No. 31, Killa No. 8/2, situated at/\Waka Mauja Dhanwapur, Surat Nagar, Phase-2,
UMMEED HOUSING FINANCE PVT. LTD | Description of the Immovable Property: APROPERTY/HOUSE/PLOT AREAMEASURING 130 SQ. YDS., COMPRISED IN KHEWAT NO.205, KHATONI GaliNo-21A, Tehsil & District Gurgoan, Haryana.
P Redistered office at : Unit 2009-14. 20th Floor. Maan 'm Global Park NO. 247, KHASRANO. 149(5-7), KITA 1 RAKBA 5 KANAL 7 MARLA SHARE 4/107 THAT IS RAKBA 4 MARLA. TOTAL LAND IS 130 SQ. YDS., VILLAGE | 35. Loan Account No. GR/SKP/SUPR/A000000114 MR. TEJBIR . S/O | 03/03/2025 And Rs. 11,95,603/- 06/06/2025 Rs. 51,93,450/-
:Jr-;r:-*lr b Gg:f Course Iéxtension ;load Sec-58, Gurugram (Igllaru ana)-122011 ' | HANSARA TEHSIL & DISTRICT REWARI HARRYANA-123401 BRAHAM PRAKASH (BORROWER) MR LEELAWATI WIO | Rs. 11,95,603/- as on 03.03.2025 Symbolic Rs. 5,19,345)
S CIN: U6499'0HR2013PTC35798 s 2. Loan Account No. HRIGGN/KRNL/A000001392 06/08/2025 And Rs. 7,86,628)- |  13/11/2025 Rs.11,38,500/- BRAHAM PRAKASH, MR. SANDEEP S/0 BRAHAM PRAKASH, Possession Rs. 10,000/-
- Mr. APDESH S/O NANHAR SINGH (Borrower) Rs. 7,86,628/- as on 05/08/2025 Symbolic Rs. 1,13,850/- MR. BRAHAM PRAKASH S/0O ROSHAN (CO-BORROWER) |
APPENDIX IV [See rule 8(1)] POSSESSION NOTICE Mrs. SHARMILA W/O APDESH (Co-Borrower) Possession Rs. 10,000/- Description of the Inmovable Property: AProperty/house/plot Khewat No. 174/143 Min Khata No. 186 Mu No. 16 Killa No. 10(8-0) Rakba 8 Kanal 0 Marla Of

Whereas, The undersigned being the authorized officer of the UMMEED HOUSING FINANCE | Description ofthe Inmovable Property: AResidential Entire Property/house/plot Bearing KhewatNo-37, Khatoni No-41 Total 9 Kita Tadadi 39 Kanal 4 Marla Share 32/3/160 Bakdar 0 Kanal 32/3 Marla, Waka Siwan Moja Village Gaadoli Khurd Tehsil & District Gurgaon Haryana.

P?lg- LTI?t undter thte( :icgggéﬁéfnfaggog;-‘cor:jsvuctlon.of FlfnanCIal Assefts aréd Er(ljforcemtem Of Share 125/23716 Bakdar 0 Kanal 4 Marla 1 Sarsail.e. 125 Sq. Yds., Waka Karwara Manakpur Sub-district Palhawas And District Rewari Haryana-122502 | 36. Loan Account No. HR/NCH/GURH/A000001143 & 23/09/2024 And Rs. 44,07,061/- 27/02/2025 Rs. 88,81,200/-

of Security interest (Act, 0 and in exercise of powers conferred under section - COJ/CPC/CPOF/A000001654 Mr. AJIT KHATANA S/O MANGE RAMI B 2 E Symbolic ] B

13(12) read with [rule 3] of the security interest (Enforcement) Rules, 2002, issued demand 3| Loan Account No. HRIGGN/KRNL/A000001040 01/07/2025 And Rs. 10,75,230- | 09/10/2025 Rs.21,38,400/- (Barower) W DEEPAK S/0 MANGE RAM & Mrs, MAYAWIO Rs. 44,07.061-2s 0 23.09.2025 | SYOOC RSSB%%S(’)B%?_/

notices to the Borrower/s as details herein under, calling upon the respective Borrowers to Mr. SUDESH S/O HAR KISHAN (Borrower) Rs. 10,75,230/- as on 01/07/2025 PSYmbO“C Rs. 2,13,840/-- " MANGE RAM (Co-Borower) 19

repay the amount mentioned in the notice with all costs .charges and expenses till actual date Mirs. SARTTA WD SUDESH (Go Borrower) S Rs. 10,000~ Description of the Inmovable Property: Khewatno. 18 Khata no. 19 TA23, Mustkil no. 4, Kila no. 19/1(3-13), M. no. 7, Killano. 17/2(3-12), 18(8-0), 22/2(1-6)

of payment within 60 days from the date of the receipt of the said notice. Descrlptlon ofthe Inmovable Property: APROPERTY/HOUSE /PLOT KHEWAT NO-14, KHATANO-15, MU. NO-42 KILLANO 3/2(2-0), 4(8-0), 7/1(7-9), 23(7_1)925/1 (4-19), M. no. 1(8-0) 6'71 (6}-’6) M., 13, Kilano. 13(3-8), 1411(4-0), M.no. 15, Kilano. 16/2(7-16), 24/2(3+0). 25(7-18). Kita 14 Rakba 74 kanal |

The said Borrower/Co-borrower/Guarantor/Mortgagor having failed to repay the amount, 7/2(0-11), 8(8-0), TOTALKITA5 RAKBA 26 KANAL 0 MARLA OF SHARE 5/624 BAKDAR RAKBAO KANAL 4 MARLA 1 SARSAI (126 SQ. YDS.) WAKAMOJA i oFshers 70481 oftakereakba akeal 10mmacta (Lo 9417 S Vs WillacaL chiski Tehsl Schne. Dist G M et

notice is hereby given to the borrower//Co-borrower/Guarantor/Mortgagor and the public in | RITHOJ TEHSIL SOHNADISTRICT GURGOAN HARYANA-122101 maria ot share ofbakdarrakba 3 kanal 10marla(i.e. g. Yds.) Village Lohtaki, Tehsil Sohna, Dist. Gurgaon, Haryana, India - '

general that the undersigned has taken Physical Possess_lon of the property described herein 7] Toan Aocount No. DLMTC/MTNG/AO00000306 & 0710712025 And Rs. 39.55 3257 0971012005 Rs. 36.61.200% 37. Loan Account No. GR/KAP/KUNJ/A000000225 & 04/09/2024 And Rs. 26,68,290/- 20/11/2024 Rs. 40,09,500/-

below in exercise the powers conferred on him under sub-section (4) of section 13 of the said Svmboli CO/CPC/CPOF/A000003279 Rs. 26.68.290/- as on 03.09.2024 Symbolic Rs. 4,00,950/-

act read with rule 8 of the security interest Enforcement Rules, 2002 on this date. DL/MTG/MTNG/A000000350, Mr. VIJAY KUMARI C/O RAM SINGH| Rs. 39,55,325/- as on 05/07/2025 P ymboic Rs. 3,66,120/- Mr. RAJBALA W/O RAMESH KUMAR (Borrower) Mr. RAMESH o Possession Rs. 10.000/-

The Borrower/Co-borrower/Guarantor/Mortgagor in particular and the public in general is | (Borrower), Mrs. MEENAKSHI W/O SHIV CHARAN (Co-Borrower) ossession Rs. 10,000/- KUMAR S/O RAGHUNATH(Co-Borrower) Y

hereby cautioned not to deal with the property and dealings with the property will be subject Description of the Immovable Property: AResidential House Area Measuring 74 Sq. Yds., (35 Ft. X 19 Ft) Having Covered Area 150 Sq. Ft., Out OfKhasra P . : - oo |

to the charge of the UMMEED HOUSING FINANCE PVT. LTD. For the amount specified therein No.4026/2888, Situated In The Revenue Estate Of Village Gurgoan, Colony Known AsAshok Vihar, Phase-1, Gurgoan, Haryana-122001 Koo B075 a7, Kt a0 el ot s o T2t 13 mat Tl G750 . Y0s Wakiiolsdokd Tohel Ptaus, Dok urugra

with further interest, costs and Chagares from respective dates thereon until full payment. - oo / ’ B ' ’ i

The Borrower's attention is invited to provision of sub section (8) of Section 13 of the Act, in 5. LoanI\/chc\)/gmdN§Oth£géi3R§/AOOOOO1106 08/12/2025 And Rs. 9,74,571/ 13/05{)20(')%6 Rs.44,87,400/- Haryana, India— 122414

respect of time available, to redeem the secured assets. [oune (Borrower) Rs.9,74,571/- ason 08/1212025 |  SYPO0:° _Rs. 4487401 _ T 38, Loan Account No. DL/DEL/DLHI/A000002112 23/09/2024 And Rs. 19,34,083/- |  29/01/2025 Rs. 36,54,000/-

Details of the Borrowers, Co-borrowers and Guarantors, Securities, Outstanding Dues, Demand Mrs. SHEELA W/O HANSRAJ (Co-Borrower) Rs. 10,000/- Mr. VIJENDER CHAUHAN S/O RAM AVTAR SINGH (Borrower) | Rs. 19.34,083/- as on 21.09.2024 Symbolic Rs. 3.65400/-

Notice sent under Section 13(2) and Amount claimed thereunder and Date of Possession is Descrlptlon ofthe Immovable Property: AProperty/house/plotArea Measur|ng421 Sq. Yds. Compnsedln Khewat/khata No. 173/202, Mustkil No. 25, Killa Mrs. JOYTI CHAUHAN W/O VIJENDER CHAUHAN; Mr. RAM Possession Rs. 10,000/

given as under: No. 10/1(2-8), Mustakil No. 26, Killa No 5/1(0-12), 5/3(7-7) Kita 3 Rakba 10 Kanal 7 Marla Of Share 6/207 Bakdar 0 Kanal 6 Marla And Khewat No. 174/203 AVTAR SINGH S/O RAJBIR SINGH (Co-Borrower)

S.| Name And Address Of The Borrower, Co Borrower Demand Physical gf“gtkm% 19 Kg‘;NO-ﬁa’W‘?) lA”‘ihz"fgtk'%o- 2§. Killa '&‘2\ 6(767) K'tadz Rajﬁa(}“ §aﬂa!|1\5 (’;”S.”a .Ragba 8’295|_?hare Ba{‘gg‘ég 4Ka”a' 8 Marla By This Total Description of the Immovable Property: A PROPERTY/HOUSE/PLOT RAKBA BYMEASURING 60.5 SQ. YDS., PART OF KHASRANO. 10803/1705/1/1

N. Guarantor Loan Account No. And Loan Amount Notice Date | Possession Date othKhewat0 Kanal 14 Marla |.e. 421 Sq. Yds., Situated AtMohammadpur Jnadsa TehsilAnd District Gurgoan, Haryana- AND 10806/1705/6 MIN, WAKASIWANAMOJAGURUGRAM, RAJEEVNAGAR TEHSIL & DISTRICT GURUGRAM, HARYANA.

1. 1. Sunil Kumar Gauttam S/o Mool Chand Gauttam | 11-NOV-25 | 26-JUN-2026 6. Loan Account No. DLIINK/JNKP/A000001329 & 08/12/2025 And Rs. 24,44 432/- | 13/02/2026 Rs. 2749500~ __ 1755, Loan Account No. DL/UTM/UTTM/A000001153 08/09/2025 And Rs. 15,34,169/- | 1111212025 Rs. 11,61,337.5-
(Borrower) Residing At- 90, Pushp Vihar Colony, i Amount Due In Rs. CO/CPC/CPOF/A000008501, Mr. SHAILENDRAKUMAR S/O | Rs. 24,44,432/- as on 08/12/2025 Symb0|.IC Rs. 2,74,950/- Mr. JITENDER S/O LUXMI NARAIN (Borrower) Rs. 15.34 169)- as on 08.09.2025 Symbolic Rs. 1.16.133/-
Pahse-1, Maholi, Mathura, Uttar Pradesh-281 0(04 Rs. 522 571 +2.91 533/- MOHAN (Borrower), Mr. MOHAN S/O LALAPPA (Co-Borrower) Possession Rs. 10,000/- Mrs. PRAMILA W/O JITENDER (Co-Borrower) o o Possession Rs. 10,000-

2. Lokaesh Gautam S/o Mool Chand Gautam (Co- Total Aggregate Amount Of | Description of the Immovable Property: FLAT NO.-T3 401, 2BHK, 4TH FLOOR, AT TOWER-003, ADMESURING 467 SQ. FT. (CARPET) INARAWALI o “AResident ; . o Tol
Botows) Residing A 30 Pusy ihrCeloy5ein | . 14100 (pees Egh | | _|HOVES DADAVALAKER0AD Vi KHAK SECTOR 4 SOHNA GURGOANHARYANA 1221 o Cooe O oo Kl ot Bl
3. Sweety W/o Sunil Kumar Gautam (Co-Borrower) L;"‘s 50'59;3" T"(;"'Isaxd 8“9 7. Loan Account No. DL/RJP/RJPC/A000000565 08/12/2025 And Rs. 19,42,686/- |  13/02/2026 Rs.48,78,900/- 13), 2770(0-3), Kita 3rakba Tadadi 4 Bigha 4 Bisa Pukhta Of Share 50/22687 Rakba Bakdar Kamaj Biswa Pukhta (28sq. Yds.) 2. Khewat No-1479/9//1479
Residing At-00, Pushp Vinar Colony, Pahse.1, Madhuwan | o nared Four Only)As On Mr. SHIV KUMAR S/O SHYAM LAL (Borrower) Rs. 19.42.686)-as on 08/12/2025| _ Symbolic Rs.4 87 890 KhtoniNo 216711 Kiasta No2762 (213) i 1 Rk Tadadi 2 igha 13 Bia Puta OfShare 8022687 Rakb Bakdar Kt Biswa Pukt 17.66 8
Vatika Park Mahofi Mathura, UL.F 281004 Interest And Other Charges - LSS RUIOtIn (RS 0 Possession Re 10,0000 Karsﬁ)aj 'BisvS;N Igukr?t-a (4.33Sq. Yds )?I'ootg: KﬁéwatJaat gfsiltgtaloF-iakba (Békd)ar I1aBiswae11 Kﬁal\an 5% ISq Ylgs?noja \lil\glfyauSur:t Naga?rgahadurgarh I?]Sige l\ellagg;
Lan No. LXMTH02822-230022659 & From 12-Nov-2025 | Description of the Inmovable Property: A Property/house/plot Area Measuring 605 Sq. Yds., Comprised In Khewat/khata No. 503/602, Rect No. 39, Killa Parishad Bahaduraarh Tehsil Dist. Jhaiiar Harvana.124507 e
LXMTH04424-250037947 No. 1(8-0), 2(8-0), 3(8-0), 4(8-0), 5/1(2-0), 6(8-0), 8(8-0), 9(8-0), 10(8-0), 12 (8-0), 13(8-0), 14(8-0), 15(8-0), RectNo. 40, Killa No6(8-0), 7(8-0), Kita 15Area 114 g - najarmary
::03" ﬁgreen:eat 063596 336591223386 (1)20'61:/'1'24 Kanal 0 Marla (share -20/2280) Measuring Area 1 Kanal 0 Marla Situated At Village Abhaypur Tehsil Sohna District Gurgoan, Haryana-122102 40. Loan Account No. DL/JNK/JNKP/A000000144 24/02/2025 And Rs. 34,41,687/- 2g/08é2?25 Rs. 42,49,080/-

_| Loan Amount. Rs.0,00, -+Rs.3,00, - il | Mr. PANKAJ GARG (Borrower) Rs. 34,41,687/- as on 18.02.2025 ymbolic Rs. 4,24,908/-

Details Of The Secured Asset~ All that part and parcel property bearing A Plot Land No. 8. |Loan Account No. GRIKAP/KUNJ/A000001104, Mr. JAI PRAKASH| 08/12/2025 And Rs. 11,85,021/- | 13/02/2026 Rs. 48,46,500/- Mrs. LATA GARG: Ms. RICHA GARG(Co.Borrower) Possession Re-16,000

» Measuring Area 103.33 Sq. Yds, |.e.86.39, Sq. Mtrs. Part Of Khasra No. ,» Situate JAY PARKASH & Mr. MANISH S/O JAY PARKASH (Co-B ) Possession Description of the Immovable Property: Flat no. T-12/0103, on First Floor, area measuring 1520 sq. ft, in Tower T, project Known as "Tuscan Heights" in

At MaU]a Maholi Inside PUShp Vihar Pahse'l, Tehsil & District Mathura, Uttar Pradesh- I_ r. o-borrower J Rs. 10'000/- . Tuscan C|tyatTD| C|ty’ Kund”’ Sonepat, Haryana_'] 31028

Boundaries As : East- Plot No. 90, West- Road 18 Feet, North- Road 18 Feet, South- Plot Other. Description of the Inmovable Property: ENTIRE PLOT PROPERTY BEARING KHEWAT NO. 2393 KHATANO. 2689, MUSTILNO. 76 KILLANO. 8/1(6-

TR TRIE T Authorized OFficer, Mr Deepak Singh 8928628043 12) KITTA 1, RAKBA 6 KANAL 12 MARLATO THE EXTENT OF 74/1188 SHARE COMES TO 0 KANAL 8 MARLA, 2 SARSAI AREAMEASURING 250 SQ. | 41- Loan Account No. CGRIKAPIMUNIIA000000020 0710712020 And Rs. 10563310 || 02102025 Rs. 1794060.45/-

Place: Gurugram, Haryana Ummeed Housing Finance Pvt, Ltd YDS., SITUATEDAT BHORAKALAN TEHSIL PATAUDI DISTRICT GURUGRAMHARYANA-122503 e ANWS%E%A/EV%%TL@ET@T&rrower) Rs. 10,5633/ a5 0n 05.07.2025 | Symbolic RRsS. 11 ggggg//

o Loan Account No. HN/RTK/BHGH/AO00000015 08/12/2025 And Rs. 7,56,188/- 1 g’ Ozéz?zﬁ R Description of the Immovable Property: APROPERTY/HOUSE/PLOT AREAMEASURING 4 MARLA PART OF KHEWAT NO. 87//75, KHATAUNINO. 94,
Mr. TOTARAM S/0 ISHWAR (Borrower) Rs.7,56,188/- as on 081212025 | SYmooic Rs.2,05,290/-- MUSTKILKILLANO. 44//15/2 (4-13), NAHRI 16 (8-0), 25/1 (2-3) NAHRI KITA 3 RAKBA TADADI 15 KANAL 6 MARLA OF SHARE 4/306. BAKDAR RAKBAO
D s |f-itLlJ1K)IMVI KAUI: V\I{"/O IsiwiRP(lggPBEo}gI?ailr())USE/PLOTAREAMEASURING 5MARLAPART OF }zljlsEe\:/i'(l?:lO 401 KH;;;IOOOEZ% KITA2 Ry
escription of the Immovable Property:
e RAKBAS5 KANAL 14 MARLAOF SHARE 5/114 BAKDAR O KANAL 5 MARLASITUATED AT BIRDHANATEHSIL & DISTRICT JHAJJAR, HARYANA-124102 | 42 Loan Account No. HR/GGN/FRBDIA000000609 & Z0/0%2025 6 RS- 15793061 _f—22/1112023 Rs. 21,26,000%
F n REM A HR/GGN/FRBD/A000001299 1. Mr. Parshram Heera Lal (Borrower)| Rs. 21,47,193/- as on 12/06/2025 Symbolic Rs. 2,12,600/-
L P AR 10. Loan Account No. HR/GGN/KRNL/A000001543 09/12/2025 And Rs. 20,04,425/- 13/02/2026 Rs.28,45,800/- 2. Mr. Sarla Parshram & (Co-Borrower) 3. Mr. Yashpal Yashpal Possession Rs. 10.000/-
PUBLIC ANNOUNCEMENT Mr. JILE SINGH BADGUJJAR S/O SURTE (Borrower) Rs. 20,0425/ as on 087122025 | Symbolc Rs.2,84,580/- (Co-Borrower) '
(Regulation 14 of the Insolvency and Bankruptcy Board of India Mrs. MANJU W/O JILE SINGH (Co-Borrower) ossession Rs. 10,000/~ Description of the Inmovable Property: Land area measuring 3.4 Marlei.e., 105 sq. Yards, out of knewat/khata No. 558/583, Mu. No. 265, killa No. 18/2 (3-0),
(Voluntary Ligquidati = .5 R lations. 2017 Descrlptlon of the Inmovable Property: APROPERTY/HOUSE/PLOT NO. 271, OUT OF OLD KHEWAT/KHATANO. 1047/1226, NEW KHEWAT/KHATA situatedin the Hodel, Dharam Patti, Tehsil Hodel, Distt. Palwal, Haryana.
y Liquidation Process) Regulations, ) ’ ' ' ! ,
NO. 1186/1307 KHASRANO. 1022/22(0-0-12), KITA1 RAKBA 0 BIGHA 0 BISWA12 BISWANSI OF SHARE 13/24 BAKDAR RAKBAOBIGHAO BISWAG V2 1 2710912023 And Rs. 1706617 Rs 277 .
FOR THE ATTENTION OF THE STAKEHOLDERS OF BISWANSI .E. 50SQ. YDS,, TOTAL SUPERAREA450 SQ. FT., BYMEASURING 16.5 FT X 27 FT, SITUATEDAT KHANDSA, MUNICIPAL CORPORATION, | 43: Loan Account No. HRIGGN/FRBD/A000000959 ; O R, || 13/0er2024 s. 27,75,0007
I8 g - : SUB-TEHSILKADIPUR, NEAR JNJ ELECTRONICS LTD., DISTRICT GURUGRAM HARYANA-122004 1. Mr. RASHMI NaK Pal (Borrower) 2. Mr. NEKPALNEKPAL | Rs. 24,31,100/-as on 12/06/2025 |~ Symbolic Rs. 2,77,500/-
INNOVATIVIEW FINANGCE PRIVATE LIMITED : (Co-Borrower) Possession Rs. 10,000/-
, S . e 1. Loan Account No. DL/JNK/JNKP/A000000064 28/05/2025 And Rs. 13,95499- | 13/09/2025 Rs.96,27,300/- _ =
Name of Corporate Person Innavatiview Finance Private Limited Mr. BIJENDER SINGH S/O HARI SINGH (Borrower) Re. 13,9549 as on 28/05/2025| Symbolic Rs. 9.62.730" Description of the Immovable Property: PLOTAREAMEASURING 6.5 MARLA, LE. 200 SQ. YARDS. OUT OF KHEWAWHvNO. 74774 MUSTNO.228.
| | Dae of roorparaion of Gomorale Person | 050412024 Mrs. ANITAW/O BIJENDER(Co-Borrower) Possession |~ Ro. 10,000 KILANO 1/1/1(2-3), RAKBA2 KANAL 3 MARLA, SITUATED IN MAUJAHODAL PATTI.ANDUVA, TEHSIL HODAL DISTRICT PALWAL HARYANA.
| Autharty urder wh ch Gn:r;uunh: ' Registrar of Companies. Lar Pracash || Descrlptlon of the Immovable Property: AProperty/house/plot Khewat/khata No. 2/2, Khatoni No.2, Khasra No. 506(0-5-0) Kita 1 Rakba 0 Bigha 5 Biswa 0 | 44- Loan Account No. HR/IGGN/FRBD/A000000898 25/09/2023 & Rs. 22,67,852/- 11/05/2024 Rs. 25,40,000/-
Persan is camaraled reastered Incormorated under the Pravisions of Comcanis Ad. 2013 Biswansi Of Share % Bakdar 0 Bigha 0 Biswa 1 Biswansi 5 Biswansi |.e. Rakba 189 Sq. Yds.) House No.-158, Bymeasuring 23 Foot X 74 Foot, Covered Area 1. Mr. Dheeraj Ranvir (Borrower) 2. Mr. RAJBALA Ranvir Rs. 31,77,620/- as on 12/06/2024 Symbolic Rs. 2,54,000/-
. g pe . . Jisy . p
1 Corporaie idenly number | imited by | LBA980UP2024PTCH00538 5000 Sg. Ft., Waka Moja Islampur, Sub-tehsil Badshahpur District Gurugram Haryana. (Co-Borrower) 3. Mr. Neeraj Kumar (Co-Borrower) 0ssession Rs. 10,000/
| |idensty umber of Comporste Persan | 12, Loan Account No. GRIKAP/KUNJ/A000000357 08/09/2025 And Rs. 1.,35,2651- | 22/11/2025 Rs. 54,86,400)- ﬁgﬁg{ iption :I*;,tahr‘t*;‘;‘,‘;‘&)"aﬂg:§°}§a‘*‘g&|’4pl\;|‘;$gﬂysftﬁlt‘:é%dl;“V@E;V%ku*]gtgydﬁa g“%ﬁgf&maﬁﬁg'Ngalsv(’a:"ﬂiaat‘y‘;rj alzé(g)dl&;/g\(sobsrw)ag T(E-a()s)t‘-klgérlospgter?/ }ff
.| Addrass of the regishered Offioa and REGD. OFFICE: Plal Mo b Sector- 127, Noida, Mr. VED PARKASH (Borrower) Rs. 11,35,265/- as on 08/09/2025 Symbolic Rs. 5,48,640/- Ranvir, West- Others Propény,north- Road,Soth-bhterProperty. ’
Principal affice (f any} of Comarate Parson | Gautam Buddha Nagar 201301 Uttar Fradesh, india - Mrs. SUNITA DEV (Co-Borrower) Possession RESIT0A0E
' PRINCIPAL OFFICE: WA, ' | Description of the Immovable Property: A RESIDENTIAL PROPERTY/HOUSE/PLOT AREA MEASURING 500 SQ. YDS, COMPRISED IN | 4 Loan Account No. HR/GGN/FRBD/A000000856 & 04/05/2024 & Rs.21,59,038)- 17/06/2025 Rs. 24,35,000/
O S~ . ' KHEWAT/KHATANO 30/32, MUSTKILNO-14, KILLANO 1(6-18), KITTA1 RAKBAG KANAL 18 MARLASHARE 17/138 THAT IS RAKBASHARE 0 KANAL 17 HR/GGN/FRBD/A000001504 1. Mr. WAQAR SHAIKH (Borrower) | Rs. 23,00,000/- as on 12/06/2025 | _ PHYSICAL Rs. 2,43,500/-
.| Liquidalicn commencamen! data of 23rd June, 2026 MARLA. TOTALLANDIS500 SQ. YDS., WAKASIWANAN MOJATRIPADI, TEHSIL FARRUKHNAGAR, DISTRICT GURUGRAM HARYANA. 2. Mr. RIHANA SHEKH (Co-Borrower) I | POSSESSION | ™R 10,000~
:;” F““';ﬂpﬂ’ﬂ' pore iy prerryy s 13. Loan Account No. DL/BDP/BDRP/A000000588 18/03/2025 And Rs. 64,74,618/- |  28/08/2025 Rs.1,99,38,600/- E::V%Iggﬁg 3sf| ;g% mmﬂt Egm%&gyi;%%edﬂgfbtﬁldsléﬂggvlouiggrrg glmilﬁgg ;r’\eﬂi m;g:rgg% rj c1"5 gglgvdasi qugﬁrfoga 780 (3-4) Dalip Nagar presently
1| Waone, addrass, amal akdrass elephong | Name: Lovenest Handa Mr. Narender Kumar Ahuja (Borrower Rs. B 5 Symbolic Rs. 19,93,860/- ) ' el ALl
 numier and the registration rumber.of Address: 201, 2nd Floor, Park View Complex 48, rear . Mrs. SARIKAAHUJA(Cé—B(orrower) ) Rs. 64,74,618/- as on 18/03/2025 Possession Rs. 10.000%- Bounded as under:- East: House of Gyan chand; West: House of Chander Pal; North: Road 15 Ftwide; South: House of Rakesh
the Liquidator Reliance Fresh, Hasanpur, | P Exiznshan, Patpargan Description of the Immovable Property: House no. C 1545, Sushant Lok Phase-I, Near SRS Value Bazar Gurgoan, Galleria, DLF-IV, Gurgoan, Haryana- | 46 Loan Account No. HR/GGN/FRBD/A000001077 08/04/2024 & Rs, 15,37 433)- 14/10/2024 Rs. 34,17,000/
Delhi 110092 122009 1. '\Z/Ir- MSUFﬁﬁE\)ﬁTPXLéI(\:/IAE (Borrow)fer) Rs. 18,36,248/- as on 12/06/2026 Piségwebsglilgn Rs. 3,41,700/-
Email id; liguidation. Innovathew@amail com - Mrs. o-Borrower Rs. 10,000/
lpvenest. csi@gmail.com 14. Loan ACCJ“”tMNONHR/ Ng?AGgRH’AOOOOO%% 01/07/2025 And Rs. 17,08,776)- og/ 10{)2?.25 _ Rs.31,33,800- Description of the Immovable Property: Property Situated In Khewat Khata No 124/125, Mu. No.30, Killa Mo.14 (8-0), Rakva 8 Kanal O Marle Of Share
Teluphona No: _ G81B664478 " \rﬁkR/?NTUc?UUPTA( é Ooggr"rvsvrv)er) Rs. 17,08,776/- as on 01/07/2025| - SYmbOIe. Rs. 3,13,380/- 15/160 Bakdar Rakva 0 Kanal 15 Marle Le 450 Sq. Yards, Waka Mauja Gulabad, Tehsil Hasanpur, Distt. Palwal Haryana.
Regn. No: IBBIPA-O020F-NO1 D482020-201/1 3326 L : . . Rs. 10,0008 177 Loan Account No. HRIGGNFRBD/A000001172 0810472024 & Rs.14.32.4561 | 2311012024 Rs. 42.27.0001
F | Description of the Inmovable Property: A Property/house/plot Flat No. T5- 501 In Tower 5 Having Carpet Area Measuring 585.41 Sq. Ft., & Balcony Area 1. Mr. Gopal Singh (Borrower) = Symbolic Rs. 422700/
| AFA Validity ugba: 31-12-2025 199.11 Sq. Ft., Comprised In 2 Bhk, 5th Floor, Together With Two Wheeler Parking Project Known As “global Hill View” Sec-11, Sohna, Gurgoan, Haryana. 2 Mrs. L ATF,)A L ATAg (Co-Borrowe) Rs. 18,90,598/- as on 12/06/2026 Possession Rss S o00] -
E | Last date for submession of s 23rd July, :an - > - =
, > ¥ 15. Loan Account No. GR/KAP/KUNJ/A000000091& 07/07/2025 And Rs. 31,43,973)- 06/10/2025 Rs.33,40,800/- Description of the Immovable Property: Property area 1004 Sq yds AND Property area 529 Sq yds part of Khewat /Khata no.653/711, Must no.79 , Killa
Wobce is hereby givan that Innovatiview Finance Private Limited has commenced wakunlary liguidaton COICPC/CPOF/A000006678 Rs. 31,43,973/- as on 05/07/2025 PSymbolllc Rs. 3,34,080/- no.7/3(3-10),Kita1 situatedin Village Ghori, Palwal
0ssession : :
|0 23k Juna, 233, , . : : | Mr. RAVIKUMAR CJO RAM GOPAL (Borrower) . , Rs. 10,000/- 28, Loan Account No. HRIGGN/FRBD/A000001390 090512024 & Rs 21,16.892- | 3110772024 Rs. 43,61,000
The sigkehalders of Innovatiview Finance Private Liméted are hersby called upon to-submat progf of | De/s1c1:r|p(t|or)| of the Imn/‘lovable Property: (1A Re)S|den1t|aI Houie,e No. 3, Area M,easuring 50 Sq. ngf.,SBymeas/ur;ng 15Ft X 30 F%., Khewat/khata No. NG]W 1. Mr. Lalit (Borrower) Rs. 28.55 342 as on 12/06/2026 Symbolic Rs. 4 36.100/-
| their claims, on ar batore 23rd Juby, 2026, 10 the liquidator at the sddress and email id mentioned againat 98/115, (old) Khewat 60/84, Khasra No. 737(10-5) Kita 1 Rakba 10 Bigha 5 Biswa 0 Biswansi Pukhta Of Share 93/4100 Bakdar Kita 1 Rakba 0 Bigha 4 Bisa 13 G i Eadbadhain i —
! = Fla ; - I, : ' KTEC o BiswansiOut Of6 % 1.e.50 Sq. Yds., Waka Siwana Moja Basai Colony Known As Basai Enclave Part-ii, District Gurgoan Haryana-122001. Sescrint 3 :At: IOmwatl ; M;' ROh;aShP(CO ﬁoxoweli/l) e Ly e T thPOSTESSI?ggg/MoQ MS?\I 10{8(7)0}/('_' =
il - escription of the Inmovable Property: Property Area Measuring 1 Kanal 10 Marlci.e g. Yards, Out of Khewat No. , 0. 107, Kila No.
The financial crediars shall submit their proof of clams by slecionic mesns anly, A ofher staksholders 16. Loan Account No. GR/KAP/KUNJ/A000000096 05/07/2025 And Rs. 8,84,582/- 06/10/2025 Rs.26,82,000/- 11/2(4-0), 20/2(4-0), and MU No. 108, Kt No. 16(8y-0), and MU. No.g127, KilaNo.9/2(4-4), 12(8-0), 19/1(3-4), Rakba 31 Kanla Marle of 31/314 Share, Bakdar
| mey subsmifthe proof afclaims in parson, past or electranicaiy Mr. DINESH KUMAR S/O RAGHUVIR SINGH (Borrower) Rs. 8,84,582/- as on 05/07/2025 PSYmbO','C Rs. 2,68,200/- Rakba 3 Kanal 2 Marle and 20/1(4-0), 21/(5-17) and MU No. 126 Kila No. 17/(8-0), MU. No. 127, Kila No. 11/2(4-16), 20/1(6-3),26(0-11), Rakba 33 Kanal 2 Marle
Lk miimadon o falas o lebet o prools o clai shallatiract e e Sdi- | Mrs. RAGHUBIR SINGH S/O MUSSADI LAL(Co-Borrower) ossession Rs. 10,000/ of 7/60 Share, Bakdar rakba 3 kanal 17 Marle and Khewat/ Khata No. 1403/1407 MU No. 126 Kila No16/1(6-3), Rakba 6 Kanal 3 of 7/60 Share Bakdar rakba 3
[ ngp pe ' sk ands Description of the Inmovable Property: ARESIDENTIALPROPERT/HOUSE/PLOT AREAMEASURING 159 SQ. YDS., COMPRISED IN KHASRANO. Kanal 17 Marle and Khewat/Khata No. 1403/1407 MU No. 126 Kila No. 16/1(6-3), Rakba 6 Kanal 3 Marle of 7/60 Share Bakdar Rakba 14 Marle in Total Rakba 7
R : gt i b ! 220 MIN,219(2-2), MIN 221, WAKAMOJA GARHIHARSURU TEHSIL & DISTRICT GURGOAN HARYANA-122506. Kanal 13 Marle, situated in waka Mauja Dheeghot, Tehsil Hodal District Palwal Haryana.
ioluntary Liquidator of Innovatiview Finence Private Limsed
Date; 25,06.2028 {Uinder 'n.-'ulunldr:.- Liguidation) 17. Loan Account No. GR/KAP/KUNJ/A000000578 07/07/2025 And Rs. 23,96,691/- 09/10/2025 Rs.1,00,80,000/- 49. Loan Account No. HRIGGN/FRBD/A000001406 & 22/08/2024 & Rs.12,16,673/- 22/11/2024 Rs. 16,22,000/-
| Place: Diedhi Hegn Hn IEEE!-I p,r., -';.*:.Eq...- M1 53 020 31.13355| Mr. AANAND HUDDA S/O VIJAY KUMAR Borrower) Rs. 23,96,691/- as on 05/07/2025 Symbolic Rs. 10,08,000/- HR/GGN/FRBD/A000001923 1. Mr. Kumar Pal (Borrower) Rs. 13,77,620/- as on 12/06/2026 Symbolic Rs. 1,62,200/-
— o et it b | Mr.VIJAY KUMAR S/O PRAKASH CHAND(Co-Borrower) Possession Rs. 10,000/- 2. Mrs. Rajbati (Co-Borrower) Possession Rs. 10,000/-
| Description of the Imnmovable Property: ARESIDENTIAL LIG/EWS CATEGORY BEARING NO. 46, ON ROAD NO. U-36, HAVING ITS COVERED AREA Description of the Inmovable Property: Property area 48 Sq yds part of Khewat/Khata no.1208/1244 , Khasra no.265(0-8) situated in Village Bamnikhera,
55.76 SQ. MTRS., ADMESURING60SQ. YDS., INTHE RESIDENTIAL COLONY KNOWNAS DLF CITY PHASE-III, (FORMERLY KNOWNAS DLF QUTUB Palwal, Haryana.
ENCLAVE COMPLEX) SITUATEDATVILLAGE NATHUPUR TEHSIL & DISTRICT GURGOAN HARYANA-122010. 50. Loan Account No. HRIGGN/FRBD/A000001456 " 00/05/2024 & Rs2064,404- | 31/07/2024 Rs. 23,78,000
18. Loan Account No. DL/RJP/RJPC/A000000614 & 10/10/2025 And Rs .26,58,218/- 24/12/2025 Rs.92,03,400/- 1. Mr. DeepaK (Borrower) Rs. 27,93,947/- as on 12/06/2026 SymbOUC Rs. 2,37,800/-
Sarin SATIN HOUSING FINANCE LIMITED CO/CPC/CPOF/A000008478 Rs. .26,58,218/- as on 10/10/2025| ~Symbolic Rs. 9,20,340/- 2. Mrs. Neha Rani (Co-Borrower) Possession Rs. 10,000/-
Housing Corporate Office: Plot no 492, Udhyog Vihar, Phase -3 Gurugram Mr. JITENDER (Borrower), Mrs. MANJU KUMARI (Co-Borrower) Possession Rs. 10,000/ Description of the Inmovable Property: Property area measuring 341 Sq. Yards, Part of Khewat No. 1293, Khatoni No. 1373, Mu. No. 97 Kila No. 27(2-17)
Fimance Lid ) Haryana-122016, { Description of the Immovable Property: A PROPERTY/HOUSE/PLOT AREA MEASURING 605 SQ, YDS., PART OF KHEWAT/KHATA NO. 58/60 and Khasra No. 276(2-5) kita 2 Rakba 5 Kanal 2 Marle 297/2680 situated Alawalpur, Tehsil & District Palwal, Haryana— 121102
Sp—— . Registered Office: 5th Floor, Kundan Bhawan, Azadpur MUSTKIL NO. 16 KILLANO. 16/2(1-11), 25(8-0), MUSTKIL NO. 17 KILLANO. 21(8-0), 22/1(1-8), MUSTKIL NO. 27 KILLANO. 6/1/2(1-4), 6/3/2(0-17), 7/2(1- Bounded as under:- East: House of Rakesh Kumar West: House of Babu Singh North: outhers property South: Main Road
S B FR IATHOME Commercial Complex, Azadpur, New Delhi-110033 12), 13/3(2-5), 18/1(4-14), 19/1/1(1-9), AND KHEWAT/KHATANO. 63/65 MUSTKIL NO 36 KILLANO. 7/2(2-0), 8/1(6-0), 13(3-16) KITA3 RAKBA 11 KANAL 16 [ 51 Loan Account No. HRIGGN/FRBD/A000001468 09/05/2024 & Rs.21.27 408)- 13/08/2024 Rs. 41.61.000/-
DEMAND NOTICE MARLAOF SHARE 10/236 .E. RAKBAO KANAL 10 MARLASITUATEDAT VILLAGE DAMDAMATEHSIL SOHNADISTRICT GURGOAN HARYANA-121102 1. Mr. Roshni R (Borrower) Rs. 28.89 401/- as on 12/06/2026 | Symbolic Rs. 4,16, 1007
UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL 19, Loan Account No. GRIKAP/KUNJ/A000000235& 29/08/2024 And Rs. 20,83,727/- | 03/01/2025 Rs. 36,97,200/- 2. Mr. Bhagat Singh (Co-Borrower) - Possession Rs. 10,000/-
ASSETS ANDSE’;E,E%EE%E';,TT%F,fﬁggE'STTY('E':,}%'}!ECSETMAE%TT)ZRO%ERSEAZ%I‘{";TH RULE3 (1) COICPCICPOF/A000001772, Mr. Sachin Kumar (Borrower) | Rs. 20,83,727)- as on 29/08/2024| Symbolic Rs. 3,69,720/- Description of the Immovable Property: Property situated in KnewatiKhata No. 183/199, MU No. 9 KilaNo. 11/2(1-17), 2011 (5-7) Kita 2 Total 7 Kanal 4 Marla
Mr. Anil Kumar & Mr. Leela Ram S/o Ram chand(Co-Borrower) Possession Rs. 10.000/- of 89/690 Share i.c. 0 Kanal 13.35 Marla (402 Sq. Yards), Admeasuring 77 Ft. X 47 Ft., Situated In Waka Mauja Kithwari, Tehsil & District Palwal, Haryana-

The undersigned is the Authorized Officer of Satin Housing Finance Limited under The — d 121102, Bounded der-East: Rasta 16 and Halfft. West: PlotofRai North: H fViiavnal South: H £Sukhbi

Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Description of the Inmovable Property: A PROPERTY/HOUSE/PLOT 1 KITAARAJI/PLOT RAKBA6 MARLA3 SARSAIIE. 192 SQ. YDS., LE.50FT. X -boundedas under-- East. nasta 1o and Ralrit. vvest. Flot of Rajaram Norih. Fouse ot vijaypal South: House o Suknbrr.

Act, 2002 (the said Act). In exercise of powers conferred under Section 13(12) of the said 34.5 FT KHEWAT/KHATANO. 21/22, M. NO. 7, KILLANO. 22(7-7), 23/1(0-11), KITA2 TOTAL RAKBA 7 KANAL 18 MARLA OF SHARE 19/474 BAKDAR | 52. Loan Account No. HR/GGN/FRBD/A000001600 09/05/2024 & Rs.17,48,905/- 31/07/2024 Rs. 18,81,000/-

Act read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, the Authorized Officer RAKBA O KANAL 6 MARLA 3 SARSAI WAKA SIWANAMOJAHASSANPUR, SUB-TEHSIL BADSHAHPUR, DIST. GURGOAN, HARYANA. 1. Mr. SHOKIN ABDUL (Borrower) Rs. 23,12,795/- as on 12/06/2026 Symbolic Rs. 1,88,100/-

ﬂggn'S&?ﬂ,ﬁgv';‘,ﬁgdB'g:’,f;sv‘;i(gf‘gﬂeg';g,':j "B‘*g:’r:,‘vye“r?g{";ﬁg";’e"p;f (th)e 2,1,32552"3”2:;0%1'3",2 20, Loan Account No. GRIKAP/KUNJ/AO00000704, Mr. RAKESH S/O] 15/01/2025 And Rs. 14,27,4821- | 03106/2025 Rs.26,62,4701- 2. Mrs. RUKSINA SAKIL (Co-Borrower) . Possession Rs. 10,000~

the respective Demand Notice(s) issued to them that are also given below. RAJU (Borrower), Mrs. REKHA KITAB W/O RAJU CHAWARIYA [ Rs. 14,27,482/- as on 11/01/2025 Symbollic Rs. 2,66,247/- Description of the Immovable Property: Property part of Khewat/Khata No.214/233, MU no. 7 Kila No. 5(6-7) ngba 8Kanal .7 Marle of 1/2 Share ie.3 Kanal

In connection with above, Notice is hereby given. once again to the said Borrower(s) to pay (Co-Borrower)Mrs. ROOBI W/O RAVI KUMAR (Co-Borrower) Possession Rs. 10,000/- 3|;5| Ma}rlﬁand Khe&/ﬂ lggaéa No(.j2(1j 3/222(|j(h§sEra l\:pé1 ?E\S/\(/O—??SRarl](bg % I:j/!arll\? |rr;r10_|t_aI3K;|r_\lal 1.5 “Sﬂarlfh .Sgrz:tefdpfn Wa}léﬁ Mauja Sholaka, Tehsil Hodal, District

the due amount mentioned in the notice dated given below under sec. 13(2), within 60 days  Description of the Immovable Property: KHEWAT/KHATA NO. 873/1021, M. NO. 37 KILLANO. 21/1 (1-4), 21/2 (5-12), 22/1 (6-9), 22/2 (0-14), KITA 4 A L O s e . _dyyal Tussaln oulh, Flowel s an

from the publication of this Notice, the amounts indicated herein below, together with further RAKBA 13KANAL 19MARLAARAZI OF SHARE 15/2511 SARSAIBAKDAR RAKBAO KANAL 1 MARLAG SARSAI (50 SQ. YDS) WAKASIWANABHONDSI, | 53.| Loan Account No. HRIGGN/FRBD/A000001922 1. Mr. RAJENDER | 26/09/2024 & Rs.20,81,027/- 28/01/2025 Rs. 33,75,000/-

interest as detailed in the said Demand Notice(s), from the date(s) mentioned below till TEHSIL SOHNA, District Gurgaon, Haryana — 122002. RADHE (Borrower) 2. Mrs. KRISHNA RAJENDER (Co-Borrower) | Rs. 28,44,452]- as on 12/06/2026 | Symbolic Rs. 3,37,500-

the date of payment and/or realization, ﬁayable under the loan agreement read with other 3. Mr. SUNDER RAJENDER (Co-Borrower) 44, Possession ;

documents/writings. If any, executed byt e said Borrower(s). As security for due repayment 21. Loan Account No. GR/KAP/KUNJ/A000000300 08/01/2025 And Rs. 27,75,827/- 18/04/2025 Rs. 3,11,31,900/- = 5 | Rs. 10,000/- )

of the loan, the following assets have been mortgaged to Satin Housing Finance Limited by Mr. PRAVEEN KUMAR S/O VEDRAM(Borrower) Rs. 27,75,827/- as on 08/01/2025 Symbolic Rs. 31,13,190/- Description of the Inmovable Property: PROPERTY AREA 700 SQ YDS PART OF KHEWAT NO. 1023 MUST NO.21, KILANO 1/2 (0-14) , 10/1(3-16),
thglsald Borrower( ) respectively. Mrs. SAVITA W/O PRAVEEN KUMAR(Co-Borrower) Possession Rs. 10,000/ MUST NO. 97, KILANO.15/1 (6-7), 16(7-7), Must no 98, Kila no. 11/2 (3-4), 20(8-0) Area 29 kanal 8 Marla Share 700/17787Area 1 kanal 3.1 Marla situatedin

S. | Name of Borrower(s) / Co-Borrower(s) / Guarantor(s), Demand Notice Date ' Description of the Immovable Property: Khewatkhata No. 155/197 KhasraNo. 762/3 (1-0) Kita 1, Rakba 1 Bigha 9 Biswa 0 Biswansi Of Share 1/12, Bakdar || MoujaDeeghot, Hodal, Palwal, Haryana

N. | Address & Loan Account No. Amount Due In Rs. | 0Bigha 2 Biswa 8 Biswansi Pukhta, Waka Siwana Moja Nathupur, Tehsil & District Gurgoan, Haryana 122002. 54. Loan Account No. HR/GGN/FRBD/A000001778 25/06/2024 & Rs. 1679772/- 11111/2024 Rs. 30,21,000/-

1. | 1. Amit Kumar S/0 Ram Shankar (Borrower) 09.06.2026 22| Loan Account No. HRINCH/IGURH/A000000117 2310112025 And Rs. 10,60,906/- | 03/06/2025 Rs. 22,55,760/- 1. '\g- Joginder Singh Bg”O“(ef) 2. Mrs. gawa” Rathore Rs. 2222381/ as on 12/06/2026 | Symbolic. Rs. 3,02,100/-

2. Soni Devi W/o Amit Kumar (Co-Borrower) Rs. 30,22,566/- (Rupees Thirty Mr. GULSHAN KUMAR S/O KISHAN CHAND (Borrower) Rs. 10.60.906- as on 23/01/2025 Symbolic Rs. 2.25 576)- (Co-Borrower) 3. Mr. Sushila Pawan (Co-Borrower) o _ Rs. 10,000/-

Both R/o: ACE Divino T-9, 1507, GH-14A, Sector-1, Lakh Twenty Two Thousand Mrs. SEEMA RANI W/O GULSHAN KUMAR(Co-Borrower) " Possession Rs. 10.000% Description of the Immovable Property: PROPERTY AREAMEASRUING 350 SQ YDS PART OF KHEWAT /KHATANO-345/356, MU NO- 55, KILLANO-
Bishrakh, G.B. Nagar, Uttar Pradesh-201306. Five Hundred Sixty Six Only) as — = 20/2(4-0),MU. NO.66, KILLA NO-2(7-3), MU NO- 76 KILLA NO-12/2(0-17),12/4(1-15), 19/1(1-6),,KITA 8 RAKBA 23 KANAL 18 MARLE OUT OF 116/4780,
Loan Account No. - LAGZB0524-00011479 _ on 30.04.2026 | Description of the Inmovable Property: APROPERTY/HOUSE/PLOT NO. 386/16 (OLD), 759/17 (NEW), M.C. NO. 666 RAKBA 54 SQ. YDS., COVERED SITUTAED AT GULAWAD. TEHSIL -HASSANPUR. DIST- PALWAL HARYANA. BOUNDED AS UNDER - EAST-16FT WIDE. WEST- HOUSE OF KISHAN

DESCRIPTION OF THE IMMOVABLE PROPERTY. Residentil FIat/DwfeIIi(ng Unit Bearing No AREA4165Q. FOOT., WAKASIWANAMOJANAIBASTI, TEHSIL & DISTRICT GURGOAN, HARYANA- 122001, NORTH-8FT WIDE, SOUTH- HOUSE OF KISHAN.

1507, on 15th Floor in Block/Tower No. T-9, total super area 995 sq. ft. (92.44 sq. mtr.) an 23.| Loan Account No. GR/SKP/SUPR/A000000215, Mr. DEVENDRA | 27/02/2025 And Rs. 11,72,768/- 05/06/2025 Rs. 18,00,000/- 3 3

pmlt-up area”594.ﬂ 7 sq. ft. (55.20 sq. mtr.) along with right to use one covered car parking in SINGH BAGHEL S/0 RATIRAM SINGH BAGHEL (Borrower), Mrs. | Rs. 11,72,768/- as on 24/02/2025 Symbolic Rs. 1,80,000/- o Loa1n ﬁACrC(})(L:JnEggE};RD/S\?Q[\/::DFE?QD(/Q&?S\?&? 10 21/08/2024 & Rs.18,41,761 1;%{)20%4 lT:{S 2295008500003/

'ACE DIVINQ”, built on Plot No. GH-14A, situated at Sector-01, Greater Noida, District Gautam . POOJA C/O DEVENDER SINGH BAGHEL(Co-Borrower) Possession Rs. 10.000/- - il Rs.22,03,334/- as on 12/06/2026 P ion S. £,9U,00U/-

Budh Nagar, Uttar Pradesh. (Tripartite Sub-Lease Deed registered on: 11.09.2023, in Book No. ! - _ L 2. Mrs. BHAWANA DEVENDER (Co-Borrower) 0SSessio Rs. 10,000/

01, Vol. No. 24645, SI. No. 36472, Pg. No. 45-68). Description of the Immovable Property: APROPERTY/HOUSE/PLOT KHEWAT/KHATANO. 476/1670-1671, M. NO. 249 KILLANO. 2(8-0), 3(8-0), 4(8-0), Description of the Inmovable Property: Property area measuring 332.75 Sq yds part of Khewat/ khata no. 646/739, Khasra no. 211(1-0), Khasra no. 493(0-

T inah hand 7(8-0), 8(8-0), 9/1(0-12), KITTA 6 RAKBA40 KANAL 12 MARLA OF SHARE 21/7308, BAKDAR RAKBA 0 KANAL 2 MARLA 3 SARSAI LE. 72 8Q. YDS., 2), Kita2,1/2 shareinArea 1Kanal2Marla ,i.e 332.75 Sqyds Waka siwana Mouja Kashipur,Near by Chaudhary Kirana store,Palwal Haryéha 121107

B ; egg;i[:'astlhl}gS/E /I?aRmacnl::ng:"a I('%(()Bg:)rr‘::vsz)r Rs. 43, 20029‘ig? zgﬁgees Fort WAKAMOJAINSIDENAGAR PARISHAD, SOHNATEHSIL SOHNA, DISTRICT GURGOAN,HARYANA-122103. ! ! ” : ’ ! ! !

y . —oon . 56. Loan A t No. HR/IGGN/FRBD/A000002014 27/08/2024 & Rs.16,03,676/- 22/11/2024 Rs. 35,32,000/-
Both R/o: D-36, Indrapuri, Block-D, Ghazmbac) Loni Three Lakh Twenty Thousan! 24. Loan Account No. GR/KAP/KUNJ/A000000524 27/02/2025 And Rs. 10,71,890/- 04/06/2025 Rs. 17,39,970/- oaq I\(;Ifog?\UROAV AJIT SINGH (Borrower) Rs.22 03334 as on 12/06/2026 Symbolic Rss 353 200/-
Dehat, Indrapuri, Uttar Pradesh-201102. Two Hundred Thirteen Only) as Mr. DARSHAN KUMAR S/O DALEL SINGH(Borrower) Rs. 10,71,890/- as on 24/02/2025 Symbolic Rs. 1,73,997/- '2 Mrs SUNITAAJIT (Co-Borrower) O Possession R' 1‘0 600/

| Loan Account No. - LASHDDS24 putnita s on 09.06.2029 M SONUDE WD DR SHAN KUNAR (Co = omoien) Possession Rs. 10,000~ Description of the Immovable Property: Property Area Measuring 400 Sq, Yards Part O KhewanknvimNo 1677/7722, MuNo 235, KilaN Sés 77), Rakba?

DESCRIPTION OF THE IMMOVABLE PROPERTY:- Plot, land area 93 sq. yds. i.e. 78.30 sq. Description of the Immovable Property: A Property/house/plot Area Measuring 4 Marla (approx 120 Sq. Yds.), Comprised In Khewat No. 764//692, Khatoni Kgﬁg{ ?&%ﬂg of?3@?407\?3;&(;0%)&3{@r,gt?:aga I\r/(la:ujaesjgmg%bad -ﬁéh;{ Hsodgl districte gaa|W3| H'\gry%na. Bounded Al\js Lcl)hder:‘- IIE:st :?'rast<a_2%‘ Ft?Wi%e

mtrs., out of Khasra No. 414, Khata/Khatoni No. 5/3, situated in the area of Village Jagatpur, No. 853, Mustkil/killa No. 443 (0-9), Kitta 1 Rakba 0 Kanal 9 Marla Share 3/24 That Is Rakba 0 Kanal 1 Marla 1 Sarsai (34 Sq. Yds)and Khewat No. 808//736, West:-house Of Lakhan North road 18 Ft. Wide South - House Of Raj Singh ’ '

Burari, Delhi, Abadi known as Gali No. 16, 33 Foota Road, Jagatpur Extension, Burari, Khatoni No. 897, Mustkil/killa No. 50//14/5 (0-3), Kitta 1 Rakba 0 Kanal 3 Marla. Total Rakba 0 Kanal 4 Marla 1 Sarsai, Waka Moja Village Daboda Khurd,

Delhi-110084. Bounded As Under- East: Other Vacant Plot, West: Gali 15 ft. wide, North: Gali Tehsil Bahadurgarh, District Jhajjar, Haryana — 124507. 57. Loan Account No. HR/GGN/FRBD/A000001937 27/08/2024 & Rs.12,84,471/- 20/11/2024 Rs. 26,87,000/-

30 ft. wide, South: Other Plot. Registered on: 25.04.2024, in Book No. 01, Vol. No. 10640, . ‘ . 1. Mr. ILYAS SABBIR (Borrower) Rs 1583313/ 12/06/2026 Symbolic Rs. 2.68.700/-

Registration No. 2024/19/1/4272. 25. Loan Account No. GR/KAP/KUNJ/A000000463 19/02/2025 And Rs. 11,79,357/- 04/06/2025 Rs. 48,17,070/- 2 Mrs. RUBINA ILYAS (Co-B S.19,69,919-as on Possession —_—

3. | 1. Dharmendra Kumar S/o Pal Singh (Borrower) 09.06.2026 Mr. ASHISH RANGA S/0 BIR SINGH(Borrower) Rs. 11,79,357/- as on 19/02/2025 Symbolic Rs. 4,81,707/- ks 0 Somoven Rs. 10,000

"19°R Devi W/o Dh d Cg-B Rs. 8.78 862 /_' R Eight I Mrs. MUKESH DEVI W/O BIR SINGH(Co-Borrower) Possession Rs. 10.000/- Description of the Inmovable Property: Property area 1 Kanal 15 Marla part of Khewat/ Khata no.61/72, Must. no.13 Killano.15 min(4-0) and Khewat no.73,

- Ruma Devi W/o Dharmender (Co-Borrower) S. 6,75, (Rupees Eig b — , . Must no.13 Killano.15 min(4-0) Khewat /Khata no.62/74 , Must no.13 Killa no.6/17 (4-6) and Khewat /Khata n0.23/29 , Mustno. 13, Killa no. 6/1 (0-2) situated at
Both R/o: Naya Bans, Manakmau, Saharanpur, Lakh Seventy Eight Thousand Description of the Inmovable Property: APROPERTY/HOUSE/PLOT RAKBA 77 SQ. YDS.COMPRISED IN KHASRANO. 607 BY MEASURING 25 FT X DadkaTehHodal Palwal. Harvana
Il-Jttar KradESh-%‘lMOOlAYNM 124-00012597 Eight Hundre3dosg)étyzg;v60 Only) 28 FT WAKASIWANAMOJABASAINEAR BASAIVILLAGE TEHSIL& DISTRICT GURGOAN, HARYANA-122001. ' naryana.

oan Account No. - - as on 30.05. 1 58. Loan Account No. GR/PLW/PLWL/A000000028 10/08/2024 & Rs.11,46,197/- 22/11/2024 Rs. 33,96,000/-

- - - 26. Loan Account No. GR/KAP/KUNJ/A000000399 19/02/2025 And Rs. 16,21,088/- 04/06/2025 Rs. 24,38,370/- - R - : —_—

DESCRIPTION OF THE IMMOVABLE PROPERTY:- Residential plot being 1/2 part of House No. Mr. AMIT KUMAR S/O KAILASH RAI(Borrower) Rs. 1621 088)- as on 19/02/202—5| Symbolic Rs. 2.43.837)- 1. Mr. PARKASH SINGH (Borrower) Rs.15,02,192/- as on 12/06/2026 IDSymboIIlc Rs. 3,39,600/-

M.M/1665, Eart of Khagre:jNof. 305, abrea measuring 84 sr:q. yds. i.e. 7g.23 sq. mtr,, sﬂuat&ed ?]t Mrs. GAYATRI DEVI W/O KAILASH RAUT(Co-Borrower) “h | Possession Rs. 10,000/ 2. Mrs. TARADEVI (Co-Borrower) ossession Rs. 10,000/

Gram Manakmau, in Abadi of Nayabans, Pargana & Teh. & Dist. Saharanpur, Uttar Pradesh. — = , | A B S 4 ipti : : : illa no. = =z 5

Bounded As Under- East: Road 8 ft. wide & House of Hiralal & Naresh Kumar, West: House of Description of the Immovable Property: A Residential Appartment Bearing No. 2 (customer Code Za-13042) In Block/tower 13, Having A Carpet Area Of ZD&SB?BI)ptZI?t?g?é)th& Iurrs\trlzl"oxglql?oPr?(;meartzoZr(cgf;g)mg ?;?3)4?(18%)/%8(%3? 07%233)8% ZSK-?)(;Wlsltuns? ﬁl 01%1?(?"5%3; 2?2}16(12 ,_|1(|5||)a Rﬂoul?fé%g),é"ﬁ(;n%), 21/%%

Sushil & Vijay, North: Rest part of the Gifter's House, South: House of Mahendra. Registered on: 27.963 Sq. Mtrs. (301 Sq. Fts) On 03rd Floor, And Balcony Area 65 Sq. Fts Along With One (1) Two Wheeler Parking Space In The Multi Storied Residential 31/ (3_’1 5) total’area 9 Karial 13’Marla Shére 1 5’7/1 8530’Situate’d atAur’angaba,d Teh Flodal Pal'wal ’ ’ ’ U ’ {

15.02.2024, in Book No. 01, Vol. No. 8251, Pg. No. 291-304, SI. No. 2063. Housing Complex Known As “zara Aavaas’ On The Land Situated At Sector-104, Situated At Around Village Gurugram, Tehsil Distt. Gurugram, Haryana, ’ o ’

4. 1. Bablu Singh S/0 Kunwar Pal Singh (Borrower) 09.06.2026 | Alongwith Proportunate, Undivided Impartible Share And Interest In The Land Alongwith Other Co-owners On Which The Residential Unit. -122001. 59. Loan Account No. HR/IGGN/FRBD/A000002054 27/08/2024 & Rs.8,19,887/- 28/01/2025 Rs. 12,39,000/-

2. Rajbala W/o Bablu Singh (Co-Borrower) Rs. 2,20,599/- (Rupees Two 27) Loan Account No. GR/KAP/KUNJ/A000000090 27/02/2025 And Rs. 29,49,577/- | 05/06/2025 Rs. 33,13,350/- 1. Mr. NOMAN NOMAN (Borrower) Rs.10,63,812/- as on 12/06/2026 Symbolic Rs. 1,23,900/-

Both R/o: Jasroop Nagar, Dastoi Road, Hapur, Lakh Twenty Thousand Five Mr. SUMIT KUMAR SINGH S/O NABIN SINGH (Borrower) Rs. 29,49.577/- as on 24/02/2025 Symbolic Rs. 3,31,335/- 2. Mrs. MOFIDA MOFIDA (Co-Borrower) . Possession __ Rs. 10,000~

IL_Jttar Kradesh-ﬁ451 -0|1.A|-|puo725 00014005 Hundred Ng:’e&Nng; 6Only) as Mrs. RITA DEVI W/O NABIN SINGH(Co-Borrower) Possession Rs. 10,000/- Description of the Immovable Property: Property area 145 Sq yds out of Khewat/Khata no.130/160 Must .n0.34 Killa n0.25 (8-0), Must n0.36 , Kila no.5
oan Account No. § S on : Description of the Inmovable Property: House No. 05, Barakba 50 Sq. Yds., Bymeasuring 15 Ft X 30 Ft., Inside Khewat/khata No (new) 98/115, (old) (6-16), 6(2-17) situated atDadka , Hodal, Palwal ,Haryana

DESCRIPTION OF THE IMMOVABLE PROPERTY:- A residential property measuring 40 sq. yds. Khewat 60/84 Khasra No. 737 (10-5) Kita 1 Rakba 10 Bigha 5 Biswa 0 Biswansi Pukhta,share 93/4100 Bakdar, Kita 1 Rakba 0 Bigha 4 Biswa 13 Biswansi Of| 0. Loan Account No. HR/GGN/FRBD/A000001535 01/10/2024 & Rs.18,08.871- 27/02/2025 Rs. 27.16,000/-

i.e. 33.456 sq. mtr, situated at Village Jasroopnagar, outside the limit of Nagar Palika Hapur, Share 6%.e.50 Sq. Yds., Waka Siwana Moja Basai Colony, Basai Enclave Part-2, District Gurgoan, haryana— 122001. 1. Mr. RAJBIR SINGH (Borrower) Rs.19.80 308/ 12/06/2026 Symbolic Rs. 2.71.600/-

Pargana & Teh. & Dist. Hapur, Uttar Pradesh. Bounded As Under- East: Road 8 ft. 3 inch wide . o §.19,00,900/-as on Possession ol

(Side 9 ft.), West: Plot of Tyagi Ji (Side 9 ft.), North: Plot of Naresh (Side 40 ft.), South: Plot 28. Loan Account No. DL/BDP/BDRP/A000000456 25/03/2025 And Rs. 65,81,298/- 13/08/2024 Rs. 1,48,27,950/- 2. Mrs. PUSHPA DEFVI & DEEP CHAND (Co-Borrower) Rs. 10,000/-

of Gangaram (Side 40 ft.). Registered on: 08.01.2016, in Book No. 01, Vol. No. 9734, Pg. No. Mr. BRAHM PAL (Borrower) Rs. 65,81,208/- as on 21/03/2025| _Symbolic Rs. 14,82,795/- Description of the Immovable Property: PROPERTY COMPRISED IN KHEWAT/KHATA NO. 264/270, MUST. NO.265, KILANO.12/1/1 (2-15) RAKBA 2

367-384, SI. No. 268. _ Mrs. BABITA RAWAL & Mr. NEERAJ(Co-Borrower) _ Possession Rs. 10,000/- KANAL 15 MARLE OF 13/220 PART BAKADAR RAKBA 3-1/4 MARLE (107 SQ YDS ) SITUATED AT WAKA MOUJA DHARAM PATTI, TEHSIL HODAL,

If the said Borrowers shall fail to make payment to Satin Housing Finance Limited as aforesaid, Description of the Immovable Property: LAND IN KHEWAT/KHATA NO. 356/538, KHASRA NO. 10850/1955, AREA MEASURING 200 SQ. YDS,, DISTRICTPALWAL, HARYANA-121102.

Satin Housing Finance Limited shall proceed against the above secured assets under Section | SITUATEDAT WAKAMAUJAVILLAGE GURGOAN, INSIDE MUNICIPALCORPORATION, GURGOAN, TEHSILAND DISTT. GURGOAN, HARYANA 61, Loan Account No. HR/GGN/FRBD/A000001956 27/08/2024 & Rs.16,71,523/- 17/12/2024 Rs. 34,43,000/-

13(;‘) of fjhe Act and the aPTPr!'CHb'.S Fé“'esl entirely at ”;]e.bf.'ts'fjs of dthetza'iBtO][fowetf s asfto the 29. Loan Account No. DL/BDP/BDRP/A000001050 20/08/2024 And Rs. 12,565,059 | 03/01/2025 Rs. 40,58,100)- 1. Mr. VINAY CHAUHAN (Borrower) Rs.22,00,000/- as on 12/06/2026 Symbolic Rs. 3,44,300/-

ot and conseqences, The sad Srcuers e ponibted nde the Ac fom tenclering . FAJPALSNGH Baove) i SONU VIAY (o Borovss

) y WIS e ’ h - Possession inti .

consent of Satin Housing Finance Limited. Any person who contravenes or abets contravention ) Mrs. MUNESH DEVI(Co-Borrower) Rs. 10,000/- Description of the Inmovable Property: PROPERTY AREAMEASURING 619 SQ. YARDS, PART OF KHEWAT NO.22, MU NO.33, KILLANO.14/1(6-7),

of the provisions of the said Act or Rules made there under, shall be liable for imprisonment Description of the Inmovable Property: A Property/House/Plot khewat/khata no. 313/328-329, Mustkil no. 29, killa no. 15(8-0), Mustkil no. 30, Killa no. 1(7- KHEWATNO.241, KHASRANO. 163(1-8), SITUATEDAT CHAJJUNAGAR, TEHSIL 8DISTRICT PALWAL, HARYANA.

and/or penalty as provided under the Act. 6), 10(8-0), 11(8-0), 20(8-0), Kita 8, Rakba 57 Kanal 10 Marla, of 1/112 share bakdar 0 kanal 10 marla 2 sarsai. & Khewat/Khatauni no. 314/330, Mustkil no. 30, BOUNDEDAS UNDER:- EAST :-HOUSE OF RAHUL WEST :-HOUSE OF MOHITNORTH:-OTHER'S PROPERTY SOUTH :-ROAD

PLACE: GURUGRAM, Sd/-, Authorized Officer Killa no. 14/2/1 (2-18), 15/1 (4-6), Kita 2, Rakba 7 kanal 4 marla, of share 1/112 bakdar 0 kanal 1 marla 2 sarsai by this. Total Rakba: 0 kanal 11 marla 4

DATE: 27.06.2026 SATIN HOUSING FINANCE LIMITED | sarsai\Waka Moja BABRABAKIPUR, Tehsil FARRUKH NAGAR, District Gurgaon, Haryana, India— 122502 ...continue to the next page.
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